CENTRAL ADMIN ISTRATIVE TRIBUNAL
£ALCU TTA BENCH

No.MA,462 of 1997
(0.A.545 of 1997)

Date of Order 3 12.8.1999

Present : Hom'ble Mr.D.Purkayasthas Judicial Mesber.
Hon'ble Mr.G,S, Mingis Administrative Msmber.

-

ASHISH SARKAR & ANOTHER
* Vse ‘

UN ION OF INDIA & GRS.
(POST)

For the applicents s Mr.Samir Ghoshy counsel,

For the responden tss Fb.af N.lkhérj eer counsel, - . .
ORDER ST
Dfpu‘rka,yasﬁhao Je M - ' .
_ Heard ld.ceunsel for both the parties. ' :
2. Since the order of tarminatien has becene eff‘ectiva in the

meﬂntimev the question of granting stay, .ag prayed FOr by the
applicanty does net arise, .

3. - J view of the @boves this MA, is disposed of.

4. Respondents are directed to file reply te the O,A,» if

not already fileds within four weeks from date. .The 8.A, 1is
fixed Por hearing on 21.12.1999. ’

. ‘ S )\
(G.S. mingi) (DePurkayastha)

Admin istrative Member Judicial Mmer

roS.
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